Written Answers

81

(v) Thorough investigation into all
complaints followed by adequate preven-
tive and punitive action against erring
-staff as well as contractors.

Survey of Lubricants

220. SHRI HARSH DEO MALAVIYA:
‘Wiil the Minister of PETROLEUM AND
CHEMICALS be pleascd to state:

(a) whether Government’s attention
has been drawn to a survey of lubricants
conducted by Dr. J. P. Sharma of LLT.
Delhi;

(b) whether it is a fact that wrong choicc
of oils is causing severe losses and damage
to Indian industries;

(¢) whether there is a shortage of lubri-
cating oils and adulterated Jubricants are
being widely used; and R

e K

(d) if so, what steps have been taken by

Government to improve the situation?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND
«CHEMICALS (SHRI SHAH NAWAZ
KHAN): (2) Government have seenh press
reports in this regard.

(b) No such reports have come to the
notice of Government,

(c) The supply of lubricating oils has,
been comfortable in the past. However
during the recent oil crisis, world-wide
shortage of some of the lube base stocks and
additives has cceurred and this has affected
temporarily the supply of some of the
Jubricating oils.

Some instances of adulteration of lubri
cants have come to the notice of the Govern-
en and these are being looked into.

(d) The following steps have been taken
to improve the sitvation:-

(i) All possible sources in the world
market for obtaimng supplies of deficit
base stocks and additives are being tapped.

(ii) The use of ciitical grades is being
restricted to essential requirements.

(iii) Indigenous production of ols likc
Tyrbine and axle, which were hitherto
tmported. . A Lt e
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(iv) Indigercus efforts to develop substi-
tutcs.

(v) Conservi ticn of lubricating oils by
scientific re-refining and recycling of used
oils is preposcd to be taken up.

Re-employed retired judges

221. SHRIMATI SUMITRA G. KUL-
KARNI: Will the Minister of LAW,
JUSTICE AND COMPANY AFFAIRS
be pleascd to state the number of retired
judges of High Courts and Supreme Court
re-employed afler retirement during the
last three years, yefr-wise? ’

THE MINISTER OF LAW. JUSTICE
AND COMPANY AFFAIRS (SHRI
H. R. GOKHALE): The information is
being collected e nd will belaid cn the Table
of the house. :

-
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SHEKHAWAT:
PRASAD

222. SHRI B. S.
SHRI JAGDISH
MATHUR :

will the Minister of IRRIGATION
AND POWER be pleased to state:

(a) the number of divisiens working
under the Department cf Flccd Centyol,

t[ ) English traaslaid~,
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Delhi and the number of executive engincers
working in each division alongwith the
names of the executive engineers who are
on deputation; and

(b) the number of cfficers cn d¢prizucn
who had been sent beck zfter Jenuayy,
1974 before the expity  of thenr terms
and the reascns therefor ?)
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HTHE MINISTER OF IRRIGATION AND
POWER (SHRI K. C. PANT): (a) There
are nine divisions dealing with flood contro!
and one division dealing with Minor Trri-

T [ ] English translation, .
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gation in the Flocd Control Wing of the
Delhi Administraticn, The posts cof
executive engineers in five divisicns are
vacant at present, The other divisious are
held by the following Executive Engincers :~

Division I—Shri P. N. Dang, on
deputation frem the Central Water and
Power Commission,

Division II.—Shri Kishan Chand, on
deputation frecm the Central Weater and
Power Commissicn.

Division III.—Shri N. G. Sagar, on
deputation frem the Punjab Govern-
ment,

Mechanical Division—Shri W, M.
Deshpande, on deputation from the Central
Water and Power Commission,

Surveyor Works Division—Shri K. N.
Krishnamurthy, on deputation frem the
Central Public Works Department.

(b) According to the information fur-
nished by the Delthi Administration no
Officer on deputation has beeh reverted to
the parent departmcnt before the expiry
of the sanctioned term of deputation.]

Conversion of Motor Spirit From Crude
Qil

223. SHRI SUBRAMANIAN SWAMY:
Will the Minister of PETROLEUM AND:
CHEMICALS be pleased to state:

(a) the percentage of imported crude
that is converted into motor spirit; and

(b) the percentage of taxes in the price
of motor spirit sold at the retaillevel at
present?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND CHE-
MICALS(SHRISHAH NAWAZ KHAN):
(@) The production of motor spirit in the
various  refineries operating fully on:
imported crude as a percentage of crude
throughput varies from 4 +57 in the Burmah
Shell refinery to 8 63 in the Cochin refinery
for the year 1973.

(b) The percentage of Central rates of
duty and other taxes included in the
retail price of Motor Spirit in Dethi with
effect from 1st April 1974 is 72.



